55 Written Answers

News Item Captioneq “Varsilies Neg-
lecting Designg ang Development”

8012. SHRIMATI MOHSINA KID-
‘WAI: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state.

(a) whether his attention has been
drawn to the columns at page 6 of the
Hindustan Times of Apoml 6, 1979
whete under the headimg “Vaisities
neglecting design and development”
it has bren said that ia our umversi.
ties almost insignificant work + be-
ing done for lates( technology nrlud-
ing rescarch on atomic encrgy etc.;

(b) if su. hig reaction in the matler;
and

(e) whether some sleps are heing
p meosed to by takea to encourage
this 1ype of rescatch and acquaint
our vouths with the lalesi techno-
Jogy?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE ARND CUL-
TURE (DR. PRATAP CHANDRA
CHUNDER)* (a) and (h). The press
report is based on a study of the
scientific and technical manpower for
research and development in the Uni-
versity seclor, eondueled by the Insti-
tute of Applied Manpower Research.
The study admits that the occupational
pattern of scientific and technica) per-
sonnel in the Universitieg is different
from other sectors and that the major
component of the job of faculty mem-
ber is teaching, while research, in
many cases, ig a supplementary acti-
vity. According to the study, an ana-
lvsis of the type of research in which
scientific and technical personnel are
engaged in the Uiversities shows that
more than 90 per cent of them are
engaged in basic and applied research
and less than 10 per cent in design and
development. It does not follow that
design and development are being
neglected or that basic and applied
research is less important.
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(c) Within the resources available,
efforts are heing made continucusly to
strengthen the research activities in
the Universily Depariments and also to
support such programmes as are re-
levant tp the national Research and
Development effort, including resc~rch
in emerging fieldg which are signifi-
cant for development.

Repayment of HR.A. Arrears in
DDA

9013. SHRI CHANDRADEQ PRA-
SAD VERMA: Will the Minicter of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) is it true that DD A, cmplovees
including deputationists from other
Departments (appointed by Setretary
DDA are entitlag {9 ™Mouse Hent Al-
lowance at 25 wer cent o! the pay
ag per terms of their servicejdcputa=-
tion;

(b) some of thrse employees who
were posted in  Slum Depaiiment
during Emergency wcre paid Fouse
rent allowance at the rate of 256 per
cent upto 7-7-1977. Bui at a reduced
rate of 15 per cent after this date in
wviolation of the terms of their ser-
vice 'deputation; '

{¢) on re_posiing hack to DDA
many of them have already been
paid the diffcrence of 10 per ccal less
paid in Slum Department wherecas
this difference has not been paid to
some emplovees so far in spite of
many representations; and

(d) if so, the period by which the
DDA wnll clear these dues of the re-
maining employeas,

THE M!NISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI S'KANDAR
BAKHT): (a) to (d). The requisite
information is being collected and will

« be laid on the Table of the Sabha.





